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[Shei Tindivanam G. Venkatraman]

especially students’ hostels to eliminate
the menace of drug-trafficking and
save the young generation from
this octopus drug addiction.

Last but not the least I should
say that the drug aodicts are eschewed
by society: wib law-enforcing agen-
cies after them and rejected by family
as well, they fird refuge ir tne new
wotld of drug add.ction. The Sun
vever dawns in their world. Living
under gross deepair and depressicn,
pcbedy sheds a few tears op  their
death. 1 request thet the Govern-
ment should set up rehabilitation cen-
tres for tne drug addicts so that they
may turp a new leaf and stage a come-~
back as normal human beings.

PROF. SOURENDRA BHATT-
ACHARIJEE (West Bengal): Sir, T
woula Like to ass¢ crate with what he
bas said.

THE VICE-CHAIRMAN (PROF.
CHANDRESHP. THAKUR):0OK.,
you are associated.

SHRI JOHN F. FERNANDES
{(Goa): Sir, I wovld like...{/n-
terruptions). . .

THE VICE-CHAIRMAN
(PROF. CHANDRESH P. THA-
KUR): You want to associate 7
0. K., you are als¢ associated.

SHRI JOHN F. FERNANDES:
Sir, I want to ada.

THE VICE-CHAIRMAN
(PROF. CHANDRESH P. THA-
KUR): Don’t ada, just associate.

Norms for showing regional films
on Doordarshan

SHRI SURESH KAIMADI
(Maharashtra): Sir, I would like to
bring to the potice of the House the
gross misuse and the arbitrary marner
in which Doordarshan is functioning
today. Last Sunday when all of us
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were relaxing and we switched on the
regional movie, we were surprised to
feea movie “Dana Veera Sura Karna”
of N. T. Rama Rao being telecast.
It was Mr. Upendra’s birthday gift
to Shr1 N. T. Rama Rao. S, the
policy of Deorcarshan has been very
clear that all regional films which are

skown on Doordarshan ... (In~
terruptions) ...
SHRI VITHALRAO MALHAV-

RAO JADHAV (Manarashtra): Sir,
in place of “Dana Veera Sura Karna”
it should be “Dana Veera Sura Up-
endra”.

THE VICE-CHAIRMAN (PROF,
CHANDRESH P, THAKUR):
Pleuse cortinve.

SHRI SURESH KALMADI
(Matarashtra):.. .Should have won a
national award or infernational award
tnat has been the guideline so far and
this guideline, us of date, has never
been changed. Also all regional films
fave been shown according te alpha~
betical order and for this particular
filny, that sequence was also changed,
Sir. It is very unfortunate that 1o suit
this particular film, new orders were
issued. Once the controversy started,
day before yesterday, pre-dated
orders were signed that in future it
shall not only be g regional film which
has won a national award or an in-
ternaticnal award but any imporfant
regional film also will be shown. So,
it 15 the birthday gift to Shrt N. T.
Rama Rao. It was really a bitter pill
we thought. There was not only one
N. T. Rama Rao, he had four roles,
multi-roles—one was of a blue N.T.
Rama Rao; one was white; ope was
cream and one was yellow. One
was with hair and one was with ear-
rings. I do not know how many roles
he had ... (Interruptions) ... But
there are so many roles and we got o
confused in that. Iam sorry that now
We are seeing that exceptions are being
made whetherit. is Shatrughan Sinha’s
film or Raj Babbar’s film which «re
shown more often because they are
supporting the ruling party and we
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see change of rule. Sir, when a regioral
film is being shown, sub-titles have to
be there. But in this particular case,
an exception was made and there were
no sub-titles at all.. . (Interruptions).. .
This is very unfair, particulaily wher
this Government says that it wants the
Doordarshan to be autonomous, etc.,
etc, It is just paying lip-service owly,
anditis only a directinterference with
this aspect of the functioning of the
Dooidarshan.. .. .(Interruptions) .
This is 4 gross misuse. Whav 1 liave
seen is very bad and we hope that
such things will not be repeated .
(Interryptions). . .
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THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR): This
is only a special Mention and not a
debate, . .(Interruptions). . .

SHRI V. NARAYANASAMY:
(Pondicherry): Sir, the reason for
this is that the people have forgotten
Mr. N.T. Rama Rao whois the Chair-
mar of tte National Frort and, there~
fore, just to remined the people, this
film has been shown... (Interrup-
tions).. . The other day also.. .
mantioned tnis. . .(Interruptions)

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) :
Please sit down. . .(Interruptions). . .
Nothing will go on record. .. (In~
teiruptions). . " The poirt has been
made. Thisis only a Special Mention
and this is not a discussion. This is
just a Special Mention: nothing more

. .(Interruptions). . .
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THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) :
Please sit down. . .(Interruptions).. .
Nothing will go on record . (In-
terruptions). .. Please sit down.
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THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR): All
of you, please sit decwn...Un-
terruptions) ... The  Government
has tke right to change the policy
That is tne Government’s business
. ..(Interruptions). . .

SHRI SURFSH KALMADI: It
1s ot the Gevernment’s business.. (/n
terruptions). .
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that bz rule 1s changed. 1
do not kiow what the Government
policy on ths is and it s for the Mini-
ster to decide. ... (Interruptions)
...Just a minute. But I do associate
myself with the feelings of the Members
that in the absence of sub-titles—1,
also watched the film--] could not
follow anything. Sub-titles shouldlave
besuthers. . . Interruptions). . .
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SHRI SATYA PRAKASH
MALAVIYA (Uttar Pradesh): Sir,
Iamona point of order...(In-
terruptions).. .My point of order
is that this Special Mention was allo-
wed by the Chairman and it is not
proper or your part, sitting in the
CLair now, to associate yourself with
the Special Mention. This is my
point of order. . .(Interruptions). . .

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR): Let
me clarify ...(Interruptions)...

SHRISURESHKALMADI: The
whole House associates itself with
it. . .(Interruptions). . .

SOME HON. MEMBERS : Yes
. . .(Interruptions). . .

SOME HON. MEMBERS : No
. .(Interruptions). . .

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR): Just
a minute ... (Interruptions)... Just
listes to me...(Interruptions).. .
Please listen to me.. .(Interruptions)

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR): He
has raised a point of order. Let
me react to it. (interruptions) None
cof these interruptions will go on
record. Ncw, let me respond to
Mr. Malaviya’s point of order. You
misunderstood what T said. I simply
said, what tbe rules are and how
the rules have been changed, thet
is for tke Government to decide.
The onlv point I made was since
it was a regioral language film it
would have been better for the
audience which ircluded me if there
had been subtitles, as is the practice
for all regional language films. What
is the objection ? Therefore, the
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poirt of order is irrelevant, it is out
of order and it is totally uncalled
for. Now, Dr. Jdain, what is your
point of order ?

DR. JINENDRA KUMAR
JAIN : My point cf order is this.
Can the Chair associate itself with
an 1ssue...

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) : I
hrve already ruled it out of order.
It is irrelevant. I bave already clari-
fied it. You were not listening.
Please sit dcwr. It 18 absolutely ir-
relevant.

DR. YELAMANCHILI SIVA-
JI (Andbra Pradest) : Pandeyii, you
koow very well, in that film, “Daara
Veera Shoora Karpa”, & highly
Sapekritised Telugu Fas beer. used
whick cannot be subtitled.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) :
Please ¢it down. You cannot rise
or 3 point of order to clarify the
substance of the film. It is for the
audience to decide. Now 1 call
Shri Ratra Babsdur Rai for his
special mention.

Demand for inclusion of Nepali
language in the eighth schedule
of the Constitution

SHRI RATNA BAHADUR RAJ
(West Bengal) : Mr. Vice-Chairman,
the demand for inclusior of Nepali
language in tbe Eighth Schedule
of the Censtitution has remaired a
battle crv for the millions of Nepali-
speaking citizens of Irdia fur about
four decades. This demanrd was nct
prompted by thke interest of getting
cultural, education:l and admipis~
trative privileges or facilities alone,
but the aspiration of tre millions
of Nepali-speaking citizers of this
country was to secure a national
recognition of the'r ethnical identity.
It was for their cmotional, rather
cultural, integration or assimilation



